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- I OFFICE OF PRINCIPAL DISTRICT & SESSIONS JUDGE IHQS]: DELHi
0 R D E R

Consequent upon recommendations of ‘Committee for Inter-Se District Transfer of the Members of Staff’ and in official
exlgency, the following postings / transfers in Group-C. Officials of Deihi District Court Establishment are hereby made, with
immediate effect: _7 H y y
1.» .-}\~\.~7,.-‘.37 ,- -|' um-.-r4r~_~$-—C"Jm ‘i- :':vl .\:n,;:;. it--ei.\».—T-Es: r;?=I{_F§ xi. v -' -;.§:?—_f—’@;;'rF' : . _ 7'

iiii§rr;i"‘ y : " I ’ I
1. Ram Singh I1 Desg: Peon Desg: Peon

EC:91023 ll Role: Orderly ; Role: Orderly
ii Posting: in the Court previously; Posting: In the Court of Sh. Dinesh 1
l; presided over by Sh. Dinesh Bhatt, Ld. ‘ Bhatt, Ld. Principal District & Sessions \

Principal Judge, Family Court (HQs), 1 Judge-cum-Specialiudge(PC Act) (CB1) 1
y Dwarka RACC

. ._ cccc (in divsrtedcmnasiivitc c __ , _”_ _, , __
2. IIMIanoI] I WSingh I’ Desg: Peon I DesgsPeonI If

Chauhan M Role: Orderly I. Role: Orderly
EC: 10824 Posting: in the Court previously Posting: in the Court of Sh. Dinesh

I presided over by Sh. Dinesh Bhatt, Ld. ll Bhatt, Ld. Principal District 8: Sessions yr
I Principal Judge, Family Court (I-iQs), I Judge~cum-Special Judge (PC Act) ICBI) I
Ii Dwarka RACC ‘

_ _ (in diverted capacity) _ _ 7 _
Sf Manish Desg: Peon y DesIgTPeor|

l EC: 60244405 . Role: Peon .1; Role: Peon
i l Posting: R & I Branch, General Branch, Posting: Personal Office of Sh. Dinesh
I . Pool Car Section and Vigilance Branch ‘Q Bhatt, Ld. Principal District & Sessions
1 I; RACC I Judge-cum-Special Judge (PC Act) (CB!)

fiéag _L _ _y__ _ _ . RACC 1
I 4] Il Virender Kumar II ~ Desg: Peon ill I I §—Desg: Peon
l . EC: 92031 ‘I Role:Orderly I Rc|le:Orderly y

' I I Posting: in the Court previously Posting: Attached with Sh. Amit Kumar, I
l ii presided over by Sh. Amit Kurnar, Ld. J Ld. Presiding Officer, Appellate Tribunal, I

y DJ cc + MCD I
' \ Distt: North (in diverted capacity] l

l J; N _H__Z Rohinl % H Wém _ _y__::_m___;_y 7___n__‘_
5. ;‘; Rajat Yadav I Desg: Farash I Desg: Farash

‘ ii 2063219244 I Role:OrderIy litole: Orderly
‘ Posting: in the Court previously lPosting: in the Court of Sh. Bhupesh

' 1.‘ presided over by Sh. Bhupesh Kumar, Kumar, Ld. DJ CC-02 {
‘ Ld. DJ CC-05 5 Distt: New Delhi ‘

I ' I Distt:South—East ; PHC
___ i _ ,, __,T,__q_5al<ei . __.,,,, _ __

I1 6. I MahenderSingh I Desg: Peon WI If Desg:Peon I
‘ EC: 90176 Role: Orderly ; Role: Orderly

II y 1 Posting: In the Court previously Posting: In the Court of Sh. Bhupesh
l presided over by Ms. Neelofer Ablda Kumar, Ld. DJ CC-02 I
I ' Perveen,Ld.D.i-06 A Distt: New Delhi I ‘

1 Distt:South-East i PHC ii
. H _i_

Vinod Kumar Desg: Peon I I I DeIsI$1IPeIonI I
ac; 92018 I Role: Orderly ; Role:0rderly 5

y ‘* : Posting: in the Court previously l Posting: In the Court of Sh. Ajay Kumar 1
i ! presided over by Sh. Ajay Kumar Jain, 3; Jain, Ld. DJ CC Digital-04 I
I1 ll I Ld. PD MACT-01 Distt: South
l‘ Yj Distt: New Delhi V Saket
............. J, _. .l’_lfl_l? I Ii
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8. Mukesh Kumar Rai I Desg: Peon Desg: Peon
EC: 10655/98841988 I Role: Orderly . Role: Orderly !

;\ Posting: in the Court previously Posting: in the Court of Sh. Ajay Kumar I
Il presided over by Sh. Bhupesh Kumar, I Jain, Ld. DJ CC Digital-04

Q! Ld. DJCC-O5 mm; South
y Distt:South-East Saket I
Ii Saket _ I
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i 9.
Il
l

i<uldeepSingh 1 Desg Peon Desg: Peon
EC: 35630100 / RoIe:O'a0"y Roie:Orderly

. Gupta, Ill DJ CC-01 Distt: West
l I Distt; ='\.crr'r-West THC

I Rohibi

F
l

l
\

. 90190 : Posting: In the Court previously Posting: in the Court of Ms. Preetil
3 prESl(iFd over by Ms. Preeti Agrawal AgrawalGupta, Ld. DJCC-O2 4

l

I10. ; Sunii ; Desg. Peon 7 I Desg:Peon If
sc; 986121213 ‘ Roie:0-rderly . RoIe:0rderly

l . Gupta, .:i. DJ CC-01 Disttzwest
I Distt: rvorzn-West THC

I _ I. “°!1i‘fI . .. S.
11. I; Surender Singh

Rawat
r EC:36673098/

y 11138 I presioed over by Ms. Neeiam Singh, . Singh, Ld. DJ CC-O5
1 Ld. DJ CC-L15 Distt: South-East

Distt: Central Saket
I Tgc l

V Role: O'de'|y l Role: Orderly

i ‘I prE5ICe:‘l on-er by Ms. Preeti Agrawal I Agrawal Gupta, Ld. DJ CC-02

I1 Posting; l"| the Court previously lPosting: In the Court of Ms. Neelam

y Posting; 1-i the Court previousiyl Posting: In the Court of Ms. Preetil
l
l

1; Desg: Pecr" W §II’Desg:IPeon IIII;iI 71

Desg: Peo-- I Desg: Peon
Role: Peon _ Role: Orderly

12. Mazid Chauhan
l EC: 81138181

I‘ ; of all cc urts of South-East District Singh, Ld. DJ CC-05
~ I Distt: S.>l.;:l»East I Distt: South-East

1 r.S3.k§.__. C .. . .. égket e

y I Posting R & i Branch and postal work ‘l Posting: in the Court of Ms. Neelam
‘l

H l 1
l

13. rDharamSinghBisotiITIIDesg;IPc0" If II Desg:Peon I I I I
l EC: 63006131] \ Role: Oroeriy Role: Orderly

3 presided over by Sh. Amit Bansal, Ld. I Ld.ASJ-02
l DJ cc-:12 - Distt: New Delhi
‘ - DISH: South-WES! ; PHC
LN V V*l_Dwari<a i _

90430 1 Posting: 11 the Court previously l Posting: in the Court of Sh. Amit Bansal, 5. . 1

J...

EC: 69875944 I R0le:C'r!eriy ‘IRoletOrderly

I ta. DJCC-J1 lI RACC
l Distti Central I
l y l rnc

— '—— . _ _;l_'_

' T4. I Tirath Singh ll Desg: 9eon Q5 Desg: Peon

10548 lPosting- in the Court previously l Posting: in the Court of Sh. Vidya
r prE5idECJ over by Sh. Vidya Prakash, Prakash, Ld.Spi.Judge(PC Act) (AC8)-01

I

15. I Harish
£01074?/6138400 ‘

Desg; Peon Desg: Peon
Role: O'c‘e'!v I Role: Orderly

r ' Ld. DJ-O3 RACC
Ii‘ Distt: Fast y
" Ki<D

‘Posting: -"- the Court previously l Posting: In the Court of Sh. Vidya
I lj presided Dv?T by Sh. Shirish Aggarwai, I Prakash,L|:i.Spl.Judge(PC Act) IACB)-01

l

l

s-I P‘ Jaiveer Singh 3‘ Desg: Pea" Desg: Peon
5032512350 I Role: Orderly ' Role: Orderly

l I Ld. DJ-0:. I Distt: Central
‘ l oisttzrirr-rrrwesr .3 THC

1 Rohini ‘

‘ I,Posting In the Court p"eviOusly 1 Posting: in the Court of Sh. Sunii
y presided over by Sh. Sunii Chaudhary, I Chaudhary, Ld. 5pi.Judge Electricity-02

r __ *_______iI_e .77,,,___ _,‘_ 7 _i I ll_—.~i. —.- ~ ‘-~ - -v —'— - ;—— __ — 7‘

l
I

__ .;_W 7 ~!_.';=—— -—- -———'— 7 — .—~ I'—____. _ _ .7 7' —' 1'

17. I Mano] Sharma Desg: Pcco " Desg: Peon
EC: 92107/82271918 Roiezordrry Role:0rderiy

\ l Ld. DJ CC 06 Distt: Central
. ll Distt: Cc-itrat THC ,

y; THC /

I Posting r‘ the Court previously . Posting: in the Court of Sh. Sunii
1 presided over by Ms. Neelam Singh, I Chaudhary, Ld.Spl.Judge Elettriclty-02
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I lj presided Dv?T by Sh. Shirish Aggarwai, I Prakash,L|:i.Spl.Judge(PC Act) IACB)-01

l

l

s-I P‘ Jaiveer Singh 3‘ Desg: Pea" Desg: Peon
5032512350 I Role: Orderly ' Role: Orderly

l I Ld. DJ-0:. I Distt: Central
‘ l oisttzrirr-rrrwesr .3 THC

1 Rohini ‘

‘ I,Posting In the Court p"eviOusly 1 Posting: in the Court of Sh. Sunii
y presided over by Sh. Sunii Chaudhary, I Chaudhary, Ld. 5pi.Judge Electricity-02

r __ *_______iI_e .77,,,___ _,‘_ 7 _i I ll_—.~i. —.- ~ ‘-~ - -v —'— - ;—— __ — 7‘

l
I

__ .;_W 7 ~!_.';=—— -—- -———'— 7 — .—~ I'—____. _ _ .7 7' —' 1'

17. I Mano] Sharma Desg: Pcco " Desg: Peon
EC: 92107/82271918 Roiezordrry Role:0rderiy

\ l Ld. DJ CC 06 Distt: Central
. ll Distt: Cc-itrat THC ,

y; THC /

I Posting r‘ the Court previously . Posting: in the Court of Sh. Sunii
1 presided over by Ms. Neelam Singh, I Chaudhary, Ld.Spl.Judge Elettriclty-02

_ . , I \ 1 e,,.,~~W _
I fiw I y &‘.\rl



18 I Ii.allt Mohan
EC: 90148/11424113

l Desg: Peon '
l Role: Orderly -

Posting: in the Court previously
presided over by Sh. Gautam Manan,
Ld. POIT-O2
RACC

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Gautam
Manan, Ld. DH CC-03
Distt: South-West
Dwarka

Prltam
EC: 91036

y Desg: Peon
‘ Role: Orderly
~ Posting: In the Court previously
5 presided over by Sh. Balwant Ral
I Bansai, Ld. DJ CC~02
I Distt: New Delhi

Pl'!§_.._.. _

Desg: Peon
Role: Orderly
Posting: In the Court bl’ Sh. Balwant Rai
Bansal, Ld. DJ CC-02
Distt: South-West
Dwarka

Manvir Singh
EC: 28166939

‘ Desg: Peon Ifwi
Role: Orderly
Posting: in the Court previously

Ipreslded over by Sh. Balwant Ral
Bansal, Ld. DJ CC-‘D2
Distt: New Delhi

l PHC.W e _ ______ _____ _.__l..

Desg:*PeIorIIII I
II Role: Orderly

Posting: In the Court of Sh. Baiwant Rai
Bansal, Ld. DJ CC-02
Distt: South-West
Dwarka

Sunii Kumar
EC: 90706633 /
10707

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Devender Kumar
Jangaia, Ld. DJ-01
Distt: South-West
Dwarka

___ ~1-

Virlod Kurrlar
EC: 11032372

ff 23 I7Lalit IFWIWII I
EC: 33958107

Desg: Peon »
Role: Peon J ‘I
Posting: Recor Room {North 8!
North-West) and Nazarat Branch

l (North-West}
1 Distt:North-West

Rohini _
Desg: Peon

. Role: Orderly
Posting: In the‘ Court previously

I presided over by Sh. Jagdish Kumar,
Ld. Spl. Judge [PC Act) (CBI)-16

I BACC _ ....__

Desg: Peon
Role: Orderly A
Posting: in the Court of Sh. Devender
Kumar Jangala, Ld. DJ CC-O1
Distt: North-West
Rohini

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Devende
KumarJangala, Ld. DJ CC-01
Distt: North-West
Rohini

-\

Desg: Peon
Role: Orderly
Posting: in the Court of Sh. Jagdish
Kumar, Ld. DJ CC-01
Distt: North
Rohini

Ajay Kumar
EC: 57194191

I Desg: Peon
Role: Orderly ‘
Posting: in the Court previously
presided over by Dr. Rakesh Kumar-ll,

I Ld.ASJ I-TC-02
1 Distt:South-East

Saket _7 _ y y____

Desg: Peon
Role: Orderly
Posting: in the Court of Dr. Rakesh
Kumar-ll, Ld. DJ CC-O2
Distt: North
Rohini

Deepak Kashyap
EC: 71619319

Desg: Peon
l Role: Orderly

Posting: in the Court previously
presided over by Sh. Navjeet
Budhiraja, Ld. ASJ-02

I Distt: South
Saket

l

Desg:Pe0n
Role: Orderly
Posting: in the Court of Dr. Rakesh
Kumar-ll, Ld. DJ CC-02
Distt: North
Rohini

Ashok Kumar
EC: 10829

IL? 1:.

y Desg: Peon
3 Role: Orderly
i Posting: in the Court previously
ly presided over by Ms. Deepali Sharma,
l Ld. Spl. Judge (PC Act) (ACB)-O1

1 RACC

Desg: Peon
Role: Orderly
Posting: in the Court of Sh. Sudesh

l Kumar-ii, Ld. DJ CC-01
Distt: Shahdara

T KKD
L ..____. .1: . _

I ll./ . .\\‘
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I ll./ . .\\‘



Vijay Kumar Gupta l
EC: 40327431

Desg: Peon
Role: Peon
Posting: Office Pool, Admin. Branch
Distt: Sha hdara
KKD

Desg: Peon .
Role: Orderly
Posting: In the Court of Sh. Sudesh
Kumar-II, Ld. DJ cc-01 ‘ _
Distt: Shahda ra
KKD 7

Madan Lal
EC: 11052

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Ram Lal Meena,
Ld. Spl. Judge Electricity Court-O2
Distt: Central
THC

Desg: Peon
Role: Orderly y
Posting: In the Court of Sh. Ram Lal
Meena, Ld. DJ CC-U5
Distt: Central
THC

Parveen Kumar
EC: 30934119

Megh Ram Kasliwal \
EC: 95308119 /
10547

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Ram Lal Meena,
Ld. Spl. Judge Electricity Court-02
Distt: Central
THC kw _ _ _ _
Desg: Peon _
Role: Orderly
Posting: In the Court previously
presided over by Sh. Satish Kumar, Ld.
DJ-13
Distt: Central
THC

Ajay Kumar
EC: 11119

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Ram Lal
Meena, Ld. DJ CC-06
Distt: Central
THC

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Satish‘
Kumar, Ld. Spl. Judge (PC Act) (CB1)-16 1
RACC

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Satish Kumar, Ld.
DJ-13
Distt: Central
THC y L

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Satish
Kumar, Ld. Spl. Judge (PC Act) (CBI)-16
RACC

Major Pal Singh
EC: 91012

Desg: Chowkidar
Role: Orderly
Posting: In the Court previously
presided over by Sh. Lalit Kumar, Ld.
ASJ FTC-01
Distt: South-East
Saket

Desg: Chowkidar
Role: Orderly
Posting: In the Court of Sh. Lallt Kumar,
Ld. DJ CC-D2
Distt: South-East
Sake’: y

Yogesh Sharma
EC: 43657973 /
10516

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Lalit Kumar, Ld.

I ASJ FTC-01
Distt: South-East
Saket

Desg: Peon l
Role: Orderly
Posting: In the Court of Sh. Lalit Kumar, I
Ld. DJ CC-O2
Distt: South-East
Saket I

W 4 fiiveeirvahadur if
EC: 83625622

' l‘ (in diverted capacity)
l

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Ravinder Singh-I,
Ld. Judge, Family Court-D2, East, KKD

57 Rajindra Kumar 7
EC: 78330531 /
10690

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Ravinder Singh-I,
Ld. Judge, Family Court-02, East, KKD
(in diverted capacity)

Desg: Peon
Role: Orderly j
Posting: In the Court of Sh. Ravinder‘
Singh-I, Ld. DJ-03 1
Distt: East
KKD

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Ravinder
Singh-l, Ld. DJ-O3
Distt: East
KKD ‘

W 7
r I

0
/is"?OX

l

~

l
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W 4 fiiveeirvahadur if
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W 4 fiiveeirvahadur if
EC: 83625622
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.7‘ 36. l Ramesh Chander Desg: Peon
I y EC: 10792/62274504 Role: Orderly I
I I Posting: Previously attached with Sh.
‘ ;; Harish Kumar,, Ld. Judge Incharge,

Mediation Centre
Distt: South-West I

_ Dwarka _ ___7 I

a *"*=' " --"—-——~ I» ~**~eir
Desg: Peon
Role: Orderly

1 Rohini

Posting: In the Court of Sh. Harish
Kumar, Ld. Judge, Family Court, North,

y (in diverted capacity)

I
I

I
l

I 37. I Hansraj Desg: Peon -
l 1 EC:Z4037947/ El R016: Orderly
I I 90408 y Posting: Previously attached with Sh. l
I Q I Harish Kumar, Ld. Judge lncharge, §
I ‘ ll Mediation Centre
‘ ll Distt:5outh-West
. Dwarka

4

Desg: Peon
Role: Orderly

Rohini

Posting: In the Court of Sh. Harish
Kumar, Ld. Judge, Family Court, North,

(ln diverted capacity)

I 38. ‘ Awdesh Parsad Patel Desg; Peon ~
1 EC: 92110/26669837 Role: Orderly i

1‘ Posting: In the Court previously j
I II presided over by Ms. Deepali Sharma,

Ii Ld. Spl. Judge (PC Act) (AC8)-01
‘-‘ RAC

Desg: Peon
Role: Orderly

Distt: New De
PHC

Posting: In the Court of Ms. Deepali
Sharma, Ld. DJ CC-O3

Ihi

!'l

C
39. I Akash Shukla M Desg: Peon 7 H 7 ;

‘ EC: 89757985 II Role: Orderly
IIPosting: In the Court previously.

. 5 presided over by Sh. Tarun Yogesh, I
II Ld. PO MACT-01 I

I new So uth-West: I

Desg: Peon
Role: Orderly

Kaur, Ld. Ju
Centre

I Dwarka f f IV: f V _1;_7:’__Vi
y 40. i Jaspa|Singh Desg: Peon l C I
I I EC: 38137U91/ I‘ Role: Orderly 1

ii 10898 _‘ Posting: In t e Court Previously
‘| iy i presided over by Ms. Aparna Swami, I
‘N ~ Ld. ASJ-07 I

I Distt: New Delhi
I PHC

Desg: Peon
Role: Orderly

Centre

Dwa rka

Posting: Attached with Dr. Hardeep
dge Incharge, Mediation

Distt: South-West
Dwarka I y y I

Posting: Attached with Dr. Hardeep
Kaur, Ld. Judge Incharge, Mediation

Distt: South-West

41. Suresh Kumar y Desg: Peon ' ;
EC: 92052/16905599 I Role: Orderly I

I h Posting: In the Court previously I
h 1 presided over by Dr. Hardeep Kaur, ‘

‘ y Ld.ASJ-02 I
I 3 Distt: New Delhi
I II PHC .

Desg: Peon
Role: Peon

PHC

Posting: Office Pool, Admin. Branch '
Distt: New Delhi

‘ (consequent on joining)

l

I

42. Rakesh Kumar ‘I Desg: Peon l
‘ EC: 10752 i Role: Orderly

I ‘ H Posting: In the Court previously
l presided over by Ms. Neelofer abida I
‘ Perveen, Ld. DJ-05 1

, Distt: South-East I
l l Saket

Desg: Peon
Role: Orderly

Abida Pervee
y Distt: Central
ITHC

Posting: In the Court of Ms. Neelofer
n, Ld. DJ CC-O1

1 l
I

43. ll Deepak
* EC: 91066/14029552

Desg: Peon
Role: Orderly
Posting: In the Court previously I
presided over by Dr. Sugandha

iI Aggarwal, Ld. ASJ (SC-RC) l
1 Distt: South -

I Sa_ket I

Desg; Peon
Role: Orderly

Agga rwal, Ld.

PHC

Posting: In the Court of Dr. Sugandha
DJ-O4

I Distt: New Delhi

44. I Kartik l Desg:Safai-Karamcharl ‘
II EC: 61361854 Role: Orderly 1

l Posting: In the Court previously;
1 presided over by Dr. Sugandha,

Aggarwal, Ld. ASJ (SC—RC) I

Saket I

I Roler Orderly

PHC

g Desg: Safai-Karamchari

i Posting: In the Court of Dr. Sugandha
I Aggarwal, Ld. DJ-04
I Distt: New Delhi '

____ ll. t
Distt: South

cpl"?

.7‘ 36. l Ramesh Chander Desg: Peon
I y EC: 10792/62274504 Role: Orderly I
I I Posting: Previously attached with Sh.
‘ ;; Harish Kumar,, Ld. Judge Incharge,

Mediation Centre
Distt: South-West I

_ Dwarka _ ___7 I

a *"*=' " --"—-——~ I» ~**~eir
Desg: Peon
Role: Orderly

1 Rohini

Posting: In the Court of Sh. Harish
Kumar, Ld. Judge, Family Court, North,

y (in diverted capacity)

I
I

I
l

I 37. I Hansraj Desg: Peon -
l 1 EC:Z4037947/ El R016: Orderly
I I 90408 y Posting: Previously attached with Sh. l
I Q I Harish Kumar, Ld. Judge lncharge, §
I ‘ ll Mediation Centre
‘ ll Distt:5outh-West
. Dwarka

4
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Role: Orderly

Rohini

Posting: In the Court of Sh. Harish
Kumar, Ld. Judge, Family Court, North,

(ln diverted capacity)

I 38. ‘ Awdesh Parsad Patel Desg; Peon ~
1 EC: 92110/26669837 Role: Orderly i

1‘ Posting: In the Court previously j
I II presided over by Ms. Deepali Sharma,

Ii Ld. Spl. Judge (PC Act) (AC8)-01
‘-‘ RAC

Desg: Peon
Role: Orderly

Distt: New De
PHC

Posting: In the Court of Ms. Deepali
Sharma, Ld. DJ CC-O3

Ihi

!'l

C
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Centre

I Dwarka f f IV: f V _1;_7:’__Vi
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cpl"?



‘I 45.

46.

Avl Rohilla
EC: 69490057

Sal-Ill I
sc: 102622.52

Desg: Peon
Role: Orderly
Posting: ln the Court previously
presided over by Ms. Kiran Gupta, Ld.
A5]-04
Distt: New Delhi
PHC __ y

Desg: Peon .
Role: Orderly z
Posting: In the Court of Ms. Kiran

‘I Gupta, Ld. or-02 ~ _
Distt: North-West
Rohini

Desg: Peon H
Role: Orderly
Posting: ln the Court previously
presided over by Ms. Pooja Aggarwal,
Ld. POLC-01
RACC

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Tarun
Yogesh, Ld. DJ-13
Distt: Central '
THC,

47. Ritesh
EC: 83281382

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Satyabrata
Panda, Ld. DJ-04
Distt: New Delhi
PHC

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Tarun
Yogesh, Ld. DJ-13
Distt: Central
THC

I

48. Amit Kumar Sha rma
EC: 28200923 I
11040

l
l Desg: Peon

Role: Orderly
Posting: In the Court previously
presided over by Ms. Neeraj Gaur, Ld.
Judge, Family Court, North, Rohini
{in divened_capar:_ity)7

Desg: Peon
Role: Orderly
Posting: In the Court of Ms. Neeraj
Gaur, Ld. POLC-01
RACC

rite.iWl*Rahu| Rudhranshiinw
EC: 92141/76881804

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Shared Gupta,
Ld.ASJ FTC
DiStII South-W851:
Dwarka
_i_L"&" 7%’ ' ' Ii- 

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Shared
Gupta, Ld. POIT-02
RACC

I
50 .l I Ashok Kumar

EC: 35984766

F

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Vinod Kumar
Gautam, Ld. ASJ {SC-POCSO)
Distt: South-West
Dwarka

Desg: Peon
Role: Orderly
Posting: in the Court of Sh. Vinod Kumar
Gautam, Ld. ASJ lFTC)~O2
Distt: South-East
Saket

51. Chandan Singh Bisht
EC: 10675/91360069

ll
I Desg: Peon 4 it W

Role: Orderly
Posting: In the Court previously
presided over by Sh. Arul Varma, Ld.
PO MAUI"-02
Distt: New Delhi
PHC _ i

W:

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Arul Varma,
Ld. DJ-02
Distt: South
Saket

l

‘I 52

l
l

ll Rakesh
I EC: 84239227

ll l
I Desg: Peon

Role: Orderly
Posting: In the Court previously
presided over by Sh. Pawan Slngh
Rajawat, Ld. ASJ POCSO-01
Distt: New Delhi
PHC

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Pawan Singh
Rajawat, Ld. Judge, Family Court-02,
East, KKD
(in diverted capacity)

II
fiss. l Azad east; 4 H it

l EC: 58841390 /
10805

l li l

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Sh. Dhirendra Rana,
Ld. Spl. Judge NDPS
Distt: North THC
Rohini

Desg: Peon
Role: Orderly
Posting: In the Court of Sh. Satyabrata
Panda, Ld. ASJ (SFTC)-01
Distt: West
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_‘___ ___

; presided over by Ms. Neha, Ld. ASJ-06
I . Distt: New Delhi
__,.._.l_ _._. ._.__ PHC

54. I Anil Dahiya Desg: Peon I
I I ac: 37640588 I Role: Orderly I

Desg: Peon
Role: Orderly

I I Posting: In the Court previously ‘I Posting: In the Court of Ms. Neha, Ld.
DJ-05
Distt: South-East
Saket~e~a=r ~..e~.

Desg: Peon
Role: Orderly
Posting: In the Court previously
presided over by Ms. Neha, Ld. ASJ-O6

55. Parmod Kumar ll‘
I EC: 58368355

-I Dlstt:NewDelhi ‘
I y ‘ PHC y 1jakel __ __

Desg: Peon
Role: Orderly
Posting: In the Court of Ms. Neha, Ld.
DJ-06
Distt: South-East

|I 56. 1; Sandeep Oesg: Peon
I I EC:53707598 I Role: Orderly

3 Posting: In the Court previously
presided over by Dr. Pankaj Sharma,

‘ Ld. P0 MACT-02
I Distt: Central

I 7 I rec W____ I

Desg: Peon
Role: Orderly y
Posting: In the Court of Dr. Pankaj;
Sharma, Ld. DJ-02 + WakfTrlbunal
Distt: New Delhi I
PHC

57. Sumit Bhardwaj CVII Desg: Peon W7 W I
I EC:75B97076 Role: Orderly
I Posting: In the Court previously

Ld. PO MACT-O2 I
I Distt: Central

presided over by Dr. Pankaj Sharma, ,,

II PHC < I

Oesg: Peon
Role: Orderly
Posting: In the Court of Dr. Pankaj

\ Sharma, Ld. DJ-02 + Waltf Tribunal
Distt: New Delhi

._ 1 1 I
I I‘ ac: 83713599 ‘ Role: Orderly , y
I y Posting: In Court preyiousIyI
I presided over by Sh. Rakesh Kumar I
i y 3 Singh, Ld. Dl-02
I _ I‘ I Distt:North-West

I Rohini ,__w:;,
sesalllucr’ r ~ V —

I rnc I
W; I; _: —<4.r=_a=r"—* if; ' ii

58. Anklt Dabas Desg:Safa1-Karamshari Desg: Safai-Karamchari 1

Singh, Ld. or-03 1
Distt: Central I
THC I
Q

I 59. Ravi . Desg: Peon
I sc: 69510119 I Role: Orderly

Posting: In the Court previously \
presided over by Sh. Harvinder Singh I
Johal, Ld. DJ-02 + Wakf Tribunal
Distt: New Delhi

_ PHC _
Y,4.-____._

Desg: Peon i
Role: Orderly \
Posting: In the Court of Ms. Mayuri
Singh, Ld. DJ-03
Distt: Central
THC

I so. ‘VlckySlngh II oesgzvean P P C I
I EC:91013 I Role: Orderly
‘ . Posting: In the Court previouslyi

Desg: Peon
Role: Orderly I
Posting: In the Court of Ms. ShefaIl-

rcM

._l._-___--_-

Distt: West I
THC '

presided over by Ms. Shefali Barnala
Tandon, Ld. ASJ-05 I

Barnala Tandon, Ld. ASJ-06
Distt: New Delhi
PHC

.:::. — ____, ,____ _ _7_ .;_:'—* Y7: WT: == _7 _ _ _Il

\ ‘ Distt: New Delhi
I

61. I Anand Ram I Desg: Peon ll
I 20811342011 II Role: Orderly

I92063 E Posting: In the Court previously. I
presided over by Sh. Satyabrata "

- Panda, Ld.D.l~O4 It
I

PHC I

Desg: Peon I
Role: Orderly '
Posting: In the Court of Ms. Shefali
Barnala Tandon, Ld. ASHJ6
Distt: New Delhi
PHC I

Role: Orderly I
Posting: In the Court of Ms. Mayurl I

_ lfl. "V77 —————J
I

Distt: Central -
I Ij THC I

_,_,_ .,_ _ .__ _.u . ...._.._
62. I Dishant Dhaka I Desg: Peon Desg: Peon

I EC: 51482852 I Role: Orderly ‘I Role: Orderly
\ I "I Posting: In the Court of Sh. Arvind Posting: In the Court of Sh. Rakesh;
I Dev, Ld. Cl-O9 I KumarSlngh,Ld. P0 MACT-01 I

I Distt: South-West I
Dwarka I
(consequent up Qoining)L I

_‘___ ___

; presided over by Ms. Neha, Ld. ASJ-06
I . Distt: New Delhi
__,.._.l_ _._. ._.__ PHC
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. I Medan Mohan l
[Ci 24273559

82 Desg: Pt-156' ‘ ‘Uh 7 Anil Desg: Peon ,
Role:Orderly . Role: Peon ‘
Posting: in l"r- ‘..E"ll’I of Vineet Kumar, l Posting: Office Pool, Admin. Branch
Ld.ASJ—02 1 Distt: West ~ _,
Distt: West THC
THC '1 (consequent upon joining) I

_>———-—T_..._:7z;:w--W’? ._e .

. ‘I Sanjat/Chakraborty F
1 ECZ 90115 -

S3

l I I
l
i

li

Desg: Peon ‘TDesg: Peon
Role: Orderly Role: Orderly ‘
Posting: Ir: Court previously 1 Posting: In the Court of Ms. Hemanl I
presided -J by Ms. Hemanl 1 Malhotra, Ld. Principal Judge, Family
Malhotra, Ld L) -CC-03 § Court, North-East, KKD J;
Distt: New new-i _ ‘ lin diverted capacity] H
PHC

aw

l

84. ‘i Shailender Kumar y
‘ Maurya

EC: 11087 <
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. llii E \
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lDesg: Peon l Desg: Peon l

Role;Order-y I‘ Role:Orderly
Posting: In Court previouslyl Posting: In the Court of Ms. Hemanl
presided e-.~:~ by Ms. Hemani J Malhotra, Ld. Principal Judge, Family I
Malhmra,1e i-" RC-03 1 Court, North-East,i<KD l
Distt: New L)r-l- (in diverted capacity} l
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as. il.alitKumarSharmB “F
EC: 32870461

i i

fi._ We __._._-_ _ . . e: :...:::.e .._- ,_._.:e____ _..- .._ W

l l l
Desg: Peon l Desg: Peon Y
Role:Orderly i Role:Orderly .
Posting: in we Court previously l Posting: In the Court of Ms. Vineeta
presided o.~~' Tu Ms. Vineeta Goyal, I Goyai, Ld. Principal Judge, Family Court, 1
Ld. DJ cc-02 E Central, THC ‘
Distt: west (in diverted capacity)
THC
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Md Tarlque Uddin Desg Peon Desg: Peon
EC 33892893 Role Orderly Role: Orderly

Posting in the Court previously ii Posting: Attached with Sh. Anil Kumar,
presided over by Sh Anil Kumar Ld y Ld. DHJS Officer, Hon’b|e Delhi High
AS105 Court
Distt Shahdara (in diverted Capacity)

BaneetGupta Desg Peon Desg: Peon
EC 59270607 Role Peon ' Role: Orderly

Posting R & l Branch, Judicial Branch Posting: in the Court of Ms. Susheel
and Admin Branch Bala Dagar, Ld. DJ-08
Distt West Distt: West

_ J59...T141144
Desg Peon 7 7 Desg: Peon 7*
Role Orderly Role: OrderlyEC 76932739

92018 Posting in the Court of Ms Susheel Posting: In the Court of Sh. Rangat
Bala Dagar, Ld DJ 08 Ghirra, Ld. JMFC-04
Distt West Distt: Central
THC THCP ** P T P P: P 4i P PP PPP.e.P. C .P P P r P..PP ,.....:.

Sarita Oesg Peon Desg: Peon
EC 20947548 Role Peon Role: Peon r

Posting Bail&Fil|ng Section Posting: R & I Branch, Judicial Branch
l Distt Central and Admin. Branch

THC Distt: West
i _ THC _ _

Amit Desg Peon Desg: Peon I
EC 16408867 Role Pe0'l Role:Orderly

Posting Mediation Centre Posting: in the Court of Ms. Manjusha
Distt East Wadhwa,l.d.POiT _

RACC
4:5 ' P—~ P P PPP7 P

Desg Peon Desg: Peon
Role Orderly Role: Orderly
Posting In the Court ofMs lsra Zaidi Posting: ln the Court of Ms. Manjusha
Ld JMFC O4 Wadhwa, Ld. POIT
Distt North East RACC

Ravinder Kumar

EC 35154244 Role Orderly
Posting In the Court of Sh Siddhartha
Maiik Ld AS] (SC POCSO} 01

Desg: Peon
Role: Orderly
Posting: in the Court of Ms. lsra Zaidi,
Ld. JMFC-04
Distt: North-East
KKD

Role Orderly
Posting in the Court of Sh Rahul
Salni Ld JMFC O8
Distt Shahdara
KKD

Desg: Peon
Role: Orderly
Posting: in the Court of Ms. Navlta
Kumari Bagha, Ld. Addi. Principal Judge,
Family Courts, South-West, Dwarka
iindivertedsqnacltviii i _

Trilol<’Chand Desg Peon
EC 53609939 I Role Orderly
92071 Posting In the Court of Ms Navita

Kumari Bagha, Ld Addl Principal
Judge, Family Courts South-West

W [in diverted capacityi __ _ __

Desg: Peon
Role: Orderly
Posting: in the Court of Sh. Rahul Saini,
Ld. J MFC-O8
Distt: Shahdara
KKD

Sourabh Bhardwai Desg Chowkidar
EC 67427371 I Role Peon
92235 Posting Offlce Pool Admin Branch ill

Distt Central

Desg: Chowkider
Role: Orderly
Posting: in the Court of Sh. Gajender
Slngh Nagar, Ld. Spl Judge (NDPS)
Distt: Shahdara ’\
KKD l , '

O\

17" P -— - rm _ _ - _ PP. P_
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10 |1.!

‘l

Charanjeet Malhotra
EC: 9U161

I‘ DESg:Chowk|dar
i‘ Role: Peon
F? Posting: '" :"e Court of Sh. Gajender
I; Singh Nagal .d. Spl Judge (NDPS)

F Di5tt:Sl"-'¢'1o@'a
KKD w _ MW W M _ __i

_.__i—.;--=1—

Desg: Chowkidar _
Role: Orderly
Posting: In the Court of Ms: Deepali
Sharma, ta. 01 cc-os '
Distt: New Delhi
PHC

l 1102.
l.
l
J
ll
ll

pl

Bimla Devi
EC: 10808

Desg:Peo-1.
ll ROl€:Orde"‘,'
l Posting 'v~ we Court of Ms. Twinkle
‘ Wadhwa --; ASJ-O2

Distt: No-'91 ;ast
+l,!<J<D_,_ o_,__ @411,

Desg: Peon
Role: Peon
Posting: Office Pool, Admin. Branch-Ill ‘
Distt: Central
THC

103. Anita
EC: 76260376

Desg:Peon W 7 l _
Q Role: Peon

\%:4444-

Desg: Peon
Role: Orderly

1 Posting" A:'~~ n. Branch-Ill f Posting: In the Court of Ms. Twinkle
Distt: Central Wadhwa, Ld. ASJ-02

ii THC Distt: North-East
KKD ¢,_——

__o-o§
Sunny Rathore
EC: 54205892

‘ Desg:Pe0" Desg: Peon T
; Role:Pecn - '1 Role: Orderly
' POsting' Oll=::- Pool, Admin Branch-Ill A Posting: In the Court of Sh. Kautuk
3‘ Distt:Cert'a ~ Bhardwaj, l.d.C.|-03
‘ THC Distt: West

1
l

5

u

Raw Kumar Dubey
EC: 90768

Desg. Cw I yam

G\-

Distt: Shahdara
’KKD “_'____ f_ _ _

:1: all _ _ ____:_ _._,,_ _ __ W 3.‘ _ _
105 . ; . .. Desg: Civil Nazir W”

M Posting In Courts of Ms. Kanika 1 Posting: Record Room
1 Agarwal, to JMFC MC-02 and Ms. -Distt:North-West
1 Renu Chaudnary, Ld. JSCC cum-ASCJ y Rohini

l I

Vt
l.

Shayam Slngh
EC: 90299

7 ————' ""’1%u=%'-'--'-I,

yl 106
l

i Desg:Civi Nazir 1 Desgziivlmazir 7 W El,
'v Posting. Retard Room y‘ Posting; In Courts of Ms. Kanika
if Distt: Nam->.*.'est '= Agarwal, Ld. JMFC M002 and Ms. Renu l
Y‘ Rohini Chaudhary, Ld.JSCC-cum-ASCJ-GJ
7- Distt: Shahdara

1071 Lokesh Kumar
EC: 58847221 /
10919

lLl<|<o

ii‘; 71 r ~77 7' _ . . 7 —— _ — — 1:: ***|II!w—— —

Desg: Pecn Desg: Peon
I Role: O'de'I-,1 Role: Orderly

; Posting: the Court previously 1 Posting: In the Court of Sh. Siddhartha
ll. presided ever by of Sh. Sanjeev Jain, 1 Malik, Ld. ASJ (SC-POCSO)-01
' Ld. P08. 5| Distt: West
lx Distt: East ; THC

108 Pardeep Rawat
EC: 69449988 /
92124

, KKD

Desg: Peon Desg: Peon
RoIe:0roer -; E Role: Orderly
Posting: ‘n the Court previously Posting: In the Court of Dr. Saurabh
presided awe’ by of Sh. Sanjeev Jain, ‘ Kulshreshtha, Ld. AS]-03

l Ld.PD&SJ l Distttwest
l Distt: East THC
em 1 ,_ l no

l

1.1,,
1 110=

l l

W 109.irKrishen"l§umat Desg:Peo-~ . Desg: Peon
1' Role: Orde.-lr Role: OrderlyEC‘ 64124731
3 Posting; In the Court of Dr. Saurabh
' Kulshreshzra. Ld. A51-03

1i Distt: West
l THC

Ram Dass Dhlmar
EC: 71973152 I
90558

1 Desg: Fa'a<h
l R0l81Fatash

\ Posting Carclaking Branch
Q Distt: New Delhi

PHC _ H__

I4

r|

Posting: in the Court of Sh. Syed Zishan
Ali Warsi, Ld. ASJ~O4
Distt: New Delhi
PHC__o- '* M. . W .._ 1 elf __ _ , r___,
Desg: Farash
Role: Farash
Posting: Careta king Branch
Distt: Ce tr I

1

\ui'l»/ /-.~

THC
-, -14U3 /4‘

1.
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\
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EC: 90214 l Role: Farash l Role: Farash

| | >

-s

lir _;§l11.l Sanjay Kumar I Desg:Farash A Desg:Farash

It Posting: Caretaklng Branch |\ Posting; Caretaking Branch
DiStt: New Delhi Distt: Central

. .__.L'l¢ .... . 1 _.__;_._-o._.1wI_"lF__. _,,_,_,-- ,,..~
Monotosh Bhui Desg: Farash 77‘ Desg: Farash
EC: 72606636 Role: Farash Role: Farash

Posting: Caretaklng Branch Posting: Caretaking Branch
Distt: New Delhi . Distt: Central

l l PHC ik_THC

6-‘1 5*‘

L

:%lg_,_cl 113 Ali-‘Iv Kumar Desg: Chowkidar -I Desg: Chowkidar r
i EC:S1181402 Role: Chowkiclar I Role: Chowkldar

Posting: Caretaklng Branch |; Posting: Caretaking Branch

"‘l-l-
‘B ‘ Distt: New Delhl DISH Central

PHC THC
y Hritik Kadyan Desgzthowkidar 1 Desg:Chowkldar

EC: 62670264 Role:Chowkidar 1 Role: Chowkidar 1
Postlng: Caretalting Branch Posting: Ca retaking Branch

. Distt: New Delhi Distt: Central 1
l__W W ___ imrnc _ B ___ *1:-lc c_ Wu“ C »
-I 11S..L Arjun Singh Desg: Peon _ 1 Desg: Peon W 1 ;
\ EC: 87951790 Role: Asst. Caretaker ‘E Role:Peon
‘ yy Postlng:Caretaking Branch 1 Postlng:Caretaking Branch
i 1 Distt: New Delhi L‘ Distt: Central
yr l PHC _ rec

El;r -L- __Jl

—-liarA*:———"4a

l

IL " "_'_';_<-~— ~ ————— ~-— __- _ 4;;g_ __.=_~<— ; ._.: .._ 4,=---—~---- __ _c .A._c.. __..___._ ___. -————— 37

1161 Ramesh Slngh Negi J1 Desg:Chowkldar Desg:Chowkidar
J EC: 91019 l Role: Orderly Role: Chowkidar El
1 Posting: In the Court of Sh. Kautuk 1 Posting: Office Pool, Admin Branch-Ill 1

N Bltardwaj, Ld. T‘_‘li03 y Distt: New Delhi |
_ ‘Distt:We$t 1 A PHC
‘i ' l=-__- J 0 W_y‘l,.l“c .,H,_._i_."_____c___.._ __:;.F11...__.__ -.

117.; Ravinder Maurya De5g:Chowkidar Desg:Ch0wkidar
" EC: 90179 Role: Chowklclar Role: Chowkidar .
ll Posting: Caretalcing Branch (for De- Posting: Caretaking Branch 5

y Stress Room for Staff] Distt: New Delhi
y I‘ Distt: Central PHC H‘
l ‘ THC .
3 1181 Suresh Khanna v Desg:Farash 1 — ‘HDesg:Farash W 1 7 "if
l; 1‘ EC: 90860 ' y Role:Farash Rolezl-arash

l ‘ 1 Postlng: Caretaklng Branch y Posting: Caretaking Branch
Distt: Central H Distt: New Delhi

‘ 1-11%, ..____c ._. _._L|:_l:.r!<L or
~44‘.-I-qr

I--l I-15°

4+:.;_444A

1 Motital Desg:Farash 3, Desg; Farash YT?-
EC: 90892 1 Role: Farash j‘ Role:Farash I

*1 Posting: Caretaklng Branch 1 Posting: Caretaklng Branch 5
ii Distt: Central Distt: New Delhi

1 i lrnc PHC
I _ ,_ _ . Y _ _.-__;__-]-._ W... _____, ,___ ..___.,_ __W ,._,_ _._ _ ..

120- TejbeerSingh Desg:Farash Desgr Farash
l EC: 10930 ' Role: Farash I ' Role:Farash

Posting: Caretaklng Branch Posting: Caretaking Branch
‘ ~ Distt: Central 1 Distt: New Delhi

‘l THC I PHC .
r l

‘*9-

'*:~L‘i‘F
l l .. .. _ l . _ ,. ._ _. ~e* 7..F —~ , :i . ..___,.,__._ :7: ._._i_:-...,:,:...e . W.-~ -»-=-_ .-—~- -- =. .. _ C ~
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Distt: Sc--tr: ta. oi cc-07 ‘ I ‘
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EC. 27452828 ; R0le:0id=:r!y I Role: Orderly

ll Posting. .n the Court previously i Posting: in the Court of Sh. Dhirendia 5
presided rvcr by Sh, Dhirendra Rana, ' Rana, Ld. ASJ-07 ‘

1 Ld. Spl Lu-'1;-"e NDPS Distt: New Delhi
Di'§tt:N.:-rill y PHC i
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124: i-limanshu Rohilla Desg: CI‘i*--.-'.1k'id3l’ I1 Desg: Chowkldar ll
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OStlfli'§I-'»'.21J'I3IIOl'l Centre Posting: in the Court of Ms. Aparna
istt S-; Jill Swami, Ld. PO MACT ‘

I Saket Distt: East
I Y KKD

I

125.‘ Vivek Kumar Desg: F’r:..::: i' Desg: Peon
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Distt: lie.-si I Saket ‘
I_-_. IIEFD - __._. deli”: - - 1 __
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4.

5

6.

Non-compliance of the above directi»:>= r. or imn'le.d_la-tely egrnrreeding on leave shall be viewed seriously and the erring
official will be liable for suitable disciow-.~ <1 action.
The lntra District Transfers are SUIJIELI It-. 7.16 approval from the concerned Ld. Principal District 8: Sessions Judge.
This order shall not be considered a change of cadre of the aforesaid officials mentioned at S. Nos.
5,32,44,58,63,100,101, 121 8; 124. They -. I continue to be in their parent cadre for all purpose.
Transfer order no. 67576-646/ADMIN iii-‘Central/F.1(3I dated 16.09.2025 in r/o SI1. Mahesh Kumar, Peon, EC»
90154/99261255 (mentioned at S. no. 08; who has been transferred in the court of Ms. Snigdha San/aria, Ld. AS] SC-
RC-01, East, KKD is hereby stands CBnCel=e'i
All the above mentioned officials who re--.'~ transferred shall he Sjgilgfltglig from their respective postings with
the directions to join at their translerw at aiori forthwith.
All the Administrative Officers/Branch I-~r!-iarges of Administration Branch, Delhi/New Delhi are hereby directed to
submit the compliance report of the -"rloresald transfer order forthwith. so that the same shall be immediately
furnished to the Administration Bra:-i‘-ii, Central, THC. The same shall he trans ' either through official
communication or via WhatsApp mess.:i.».<:,'email to this office, followed by a hard co y in ue course for immediate
action. ,

. pg-5
.41?’

IVIRENDER KUMAR BANSAL}
Si’ ___ PRINCIPAL DISTRICT & SESSIONSJUDGE (HQ5)

TIS HAZAFI COURTS, DELHI W
....... .. ADMIN-Iii [Central/F.1 '.<.:-"'&T/2025 Dated, Delhi the........§.

Copy forwarded for information ar=r- r~ ssary action tor-
. Ld. Worthy Registrar General, Hon’t--r- i-i,r,h Court of Delhi, New Delhi,
. l_d. Principal District & Sessions Jung» . 1':-ncerned Delhi/New Delhi.
. Ld. Principal Judge, Family Court iHt':\.: Dwarka, New Delhi.

The Administrative Officers (Judicial: .:- T'lCI‘r In-Charges, Administration Branch concerned DeihilNew Delhi.
. The Accounts Officers/Assistant Acr.».i "s Officers, Accounts Branch concerned Delhi/New Delhi.
. The Dealing Dfficlals, Personal File, mininistratlon Branch- ill. Central District, Tis Hazari, Delhi.
. The Dealing Officials, Leave Seat, (t‘.r-=r r.z I, Delhi.
. The Officers concerned.

\DOD-lO'lU\:DIUJf\ll-I

website) by which transfer order is r -: '- ed to them.
1D. Dealing Officials, Layers and ACR ce-I i'~- -‘ereby directed for necessary updating of r cor s as per rules.

iii? uploading on Layers .

1

11. e Web Site Committee, HTH4/Ere.-, = Trs Hazari Courts, nnihi for uploading the said 0 d on e official Website on
K/the "Employees Currier" of District 1- -~. -'l 20;‘:

rl _
I I, O

PRINCIPAL DISTRICT 8| SESSIONS JUDGE (I-ICISI
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